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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERADAD BENCH: HYDERABAD
"0.A.B0,1515/96 '
‘ DATED:7-12-98,
Betueen: . Coe -
G.Kanaka Durgaiah, veess Applicant.
 And - ‘

1.The Senior Divl.Personnel Dfficer,
-§,C.Railvey, Guntakaly

2.The Divl,Railway Manager, 8§, C Ralluay, Guntakal,

3.The Chief.Parsonnel Offider, S.C.Railuay,
Rail-Nilayam, Secunderabad. ‘

: S W sess Respondents
Counsel far the Applicent ; Mr.G.V. auhba RAG.

cgdhsal for the Respondents:Mr.V.R8jesuard Raao,

* THE HON'BLE FMR.R.RANGARAJAN: MEMBER (ADMN)
THE HON'OLE MR.B.S.JAT PARAMESHJAR: MEMBER(JUDL) .
*E% .

THE TRIBUNAL MADE THE FOLLOJING ORDER:

b

‘Mr.G,V.8ubba Rae, for the applxcant and Mr.V.Rajeswara Rao

por the respondsnts.
List it for orders am 16~12-98, The selectisn proc
be produced on that day.
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Deputy Regis
Copy te:—
1;The Sr.Divl,Personnel Officer, 8.C.Rly., Guntakal. -
2. The Divl.Railuay Manager, 5.C.Reilusy, Guntakal,
3.The Chief Personnel Officer, S.C.Rlys, Rail Nilayam, §
4,0na copy to Mr.G.Y.Subba Rao, Advocate, .CAT, ayd;
5, 0na copy to Mr.V.Rajesuare Rao,S8C for Rlys, CAT, Hyd.
6, One duplicate copy. ' : S
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‘TYRED BY CHECKED BY
COMPARED BY APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH -HYDER ABAD

THE HON'BLE SHMRI R.PANGARAJAN : M(R)

AND

. THE HON'BLE SHRI B.S.JAI PRRHNES%R? :
' Mm{J

oaten: T~ 12—1 g

ORDER/JUDGMENT
n ': i ' ..- ' . - -
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ADMITTED AND INTERIM DIRECTIONS ISSUED

AL UUED

DIGPESED OF WITH DI?E”lIGkS

DisNISSED - o
DISMYSSED AS UITHORAUN -~

L]

ORDERRPD/REJECTED

NO ORDER, AS TO CCSTS
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Sosirl Admintsiratve. Gitggres
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